
55 Written Answers       [RAJYA SABHA] to Questions 56 

Present production cost of Electricity in   
Thermal   Power   Plants 

1384. SHRI V. RAMANATHAN: Will the 
Minister of IRRIGATION AND POWER be 
pleased to state what is the per unit 
production cost at present of electricity in 
different thermal power plants in the country? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU): The information is being collected 
and will be laid  on  the Table  of the  House. 

 
Construction of Bagha Chhitoni Railway   

Bridge 

1386. SHRI KAILASH PATI MISHRA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that about 12 
years ago a scheme was formulated to 
construct "Bagha Chhitoni" railway bridge to 
connect Eastern UP with North Bihar; and 

(b) if so, what are the details in this 
regurd? 

THE   MINISTER  OF    RAILWAYS 
(SHRI BANSI LAL):   (a)  Yes. Sir. 

(b)   Restoration   of  Chhitoni-Bigha rail 
link  (28.4 Kms.),    including construction of 
a bridge    across      river Gandak, was 
estimated in 1962 to cost over Rs. 61  crores. 
The 9 Kms.    fiction   between   Bagha   and     
Valmiki nagar Road has been opened to tra-
ffic.    The cost of the river protection works  
estimated in  1982 to cost Rs. 38 crores has to 
be borne jointly by  the    Ministry  of    
Irrigation    ?md State Governments of UP and 
Bihar. Only part payments have so far been 
made by them to the Railway.:. Their 
commitment  to  bear    the    increased share 
of the cost is awaited and ing   pursued  with   
them.     Construction of the remaining 
section, in-   idling construction of the bridge,      
will depend on availability of resourees in the 
Railway Sector and acceptance to make 
payment of the increased share of the cost by 
the State Governments of U.P.  and Bihar. 

Reserved      compartments      in  trains 

1387. DR. MOHD. HASHMI 
KIDWAI; Will the Minister of RAILWAYS 
be pleased to state; 

(a) whether it is a fact that a num 
ber of persons without reservation 
enter the second class reserved com 
partments and do not allow the bona- 
fide passengers who have reservation 
to occupy their berths in a number of trains; 

(b) whether it is also a fact that 
a number of second class sleepers conductors 
after taking money a number of passengers to 
spread their beds on the floor and in the cor-
ridors near latrines which cause considerable 
hardships to passenger 

(c) if so, what remedial measures 
Government propose to take ag-ainst 
these practices? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI LAL): (a) to (c) Cases of commuters    
unauthorised^ 


